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LOK SABHA
Friday, 30th December, 1057

The Lok Sabha met at Eleven of the 
Clock.

[S p e a k e r  in the Chair]

Mr. Speaker: The House will now
take up questions.

Shri Goray: I would like to draw
your attention to the fact that we have 
gat a question.___ (Interruption).

Mr. Speaker: I am not allowing any 
priority.

I.A .S. (Special Kecraitanent)

+
f  Shri Bhakt Danhan:

•117*. 4 Shri D. C. Sharaia:
I  Shri Chandak:

Will the Minister of Home Affairs 
be pleased to state:

(a) when the result of the competi­
tive examination for special recruit­
ment of candidates to Indian Adminis­
trative Services is likely to be
declared;

(b) the number of posts proposed to
be filled in through special recruit­
ment;

(c) the number of officers to be 
allotted to the Central and the State 
Governments respectively; and

(d) when the training of successful 
candidates would begin and what will 
be its durationT

lbe Matter of t*«r la the 
try of Bom Affairs (Shri Datar): (a)
Under the Special Recruitment 
Scheme, a qualifying examination was
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held by the U.P.S.C. in December,
1956. The results of this examination
were announced in April, 1857. Those 
who qualified at this examination, are 
now being interviewed by the Special 
Recruitment Board. The final selec­
tion on the results of the interview are 
expected to be made early next year.

(b) Between 250 and 300 posts are 
proposed to be filled partly by promo­
tion of State Service officers and 
partly by recruitment from the open 
market The exact number will be
decided on the basis of the quality of
the recruits available.

(c) There is no special LA.S. cadre 
for the Central Government All the 
officers recruited will, therefore, be 
allotted to State Governments.

(d) The training of the promoted
officers in batches has already started. 
The training of candidates selected
from the open market will commence
soon after the results are declared. 
The duration of training both for the
promoted and the open-maifctA 
recruits is proposed to be four months.
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Shri Datar: I think there is no delay 
at all. The requirements are from
year to year during the second live
Year Plan and the officers would be 
recruited as they .are required.
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Shri Datar: There ii no delay so <ar

as the promotion from the State Ser. 
vices are concerned. We have already 
selected 180 State Service officers and 
they have been appointed in the 1 A_S 
The. delay is in respect of recruitment 
through the U.P.S.C from the open 
market. There also the interviews 
have already started and in the course 
of a few weeks, if not months, we are 
likely to get the results finalised

Shri P C. Boee: Is there any differ­
ence in the training given to the 
officers recruited on promotion from 
the servicrt and to those who are 
recruited from the open market, and 
if so, what is the difference?

Shri Datar: The difference would be 
that so far as the officers promoted 
from the State Services are concerned, 
they will receive such training as is 
required for qualifying them for the 
I_A.S. In the case of those recruited 
from the public, a large measure of 
training would be necessary.

Shri B K. Gaik wad: If I have un­
derstood him correctly, the number of 
candidates is something like 290.

An Boa Member: Number of posts. 
Shri B K. Gaik wad: May I know 

what number of seats have been re­
served for the Scheduled Castes and 
Scheduled Tribes and whether social 
training will be given to these candi­
dates when they are under training?

Shri Datar: So far as reservation is
concerned, it will apply to the recruit­
ment through the DP.S.C So far as 
promotion is concerned, it will not 
apply After they have been duly 
selected, they would undergo the usual 
training m this respect.

Shri B S. Martfar: May 1 know 
whether any special steps have been 
taken to see that all the quote reser­
ved for the Scheduled Castes and
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Scheduled Tribes is being adhered to, 
as far as the selection of 290 people b  
concerned, both by the special recruit­
ment aa well as recruitment by pro­
motion from State Services?

Shri Datar: May I point out that 
we have made some provision in the 
rules for the U.P.S.C. to consider the 
cases of Scheduled Castes and Schedu­
led Tribes candidates with a large 
measure of sympathy by relaxing the 
conditions to the extent that is consis­
tent with the maintenance of high 
standards ot efficiency
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Shri Datar: They will all be taken
into account

All India and Central Services
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fShn Kadha Raman:
•ISM. 1 Shri Shree Narayan Das: 

('Shri D C Shanna:
Wilt the Minuter of Horn Affair* 

be pleased to state'
(a) whether the Committee of 

Secretaries appointed to examine the 
report of the special officer, regarding 
recruitment, training etc., of the All 
India and Central Service* has begun 
functioning;

<b) if so, the progress made by it;
<c) how long it would take to finish 

the Job; and
(d) the precise nature of work 

allotted to the Committee?
The Minister e f State ia the MMs- 

try of Home Affairs (Shri Datar): (a)
Yes.

(b ) The Comities has ao fur con­
sidered questions relating to the quali­
fications for recruitment to the public 
services.

(c) It is likely to take a tew months 
to complete the work.
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